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3<F srfarfeam i ey 20 () T T4 (1) F T8d qEH IR’ g Ay @y w6 off sreer
faw grm
TH ATIGAAT & qT&q FAL a0l T2 qIH 6l ASET ST 777 Gawor Iuasy § &Y 909 Iiasir %
SULIE HATAT | Togeh oAt T ALreror fham ST aehar &
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T FHET TR (AT
I & T C\C IR ER T
ERIED GERCES | AT T (FTedfieT )
1 304 osft FY 116
2 312 o Fy 520
3 315 o Fy 35
4 317 osft FY 133
5 316 Sty F 236
LIERERICI AT (AT
1 82/b it F 129
2 35/b st FY 274
3 30/b forsfi Fr 203
4 29/b Sty F 69
5 148 osft FY 252
6 147 oy Fy 201
7 116 < Fy 135
8 145 osft FY 302
9 141 osft FY 30
10 144 EE Fy 38
11 84 ot FY 555
12 85 ot FY 401
13 87 st FY 360
14 88 ot FY 1031
15 117 ot FY 3
16 121/b ER Fy 423
17 122 ER Fy 6
18 127/a ot FY 641
19 132 ER Fy 114
20 134 ER Fy 198
21 136 e F 857
22 137 osft FY 332
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23 118 e F 1848
24 140 st F 936
25 37/b osft FY 350
26 27 LKl F 1255
T TITAT TAHT AT
1 375 st Fy 153
2 371 ER F 18
3 357 sy Fy 171
4 355 st Fy 175
5 353 st F 71
6 299 sy Fhr 30
7 302 st Fy 93
8 301 o Fy 11
9 304 st Fy 63
10 305 st Fy 21
11 306 st Fy 16
12 278 st Fy 6
13 312 st Fy 22
14 275 st Fy 35
15 316 st Fy 28
16 319 sy Fy 43
17 385 st Fy 685
18 384 st Fy 268
19 273 sy Fy 128
e S HRET AT H

1 515/2 osft FY 459
2 508/3 st Fy 300
3 477 sy Fy 836
4 414 sy Fy 23
5 716 ER Fy 245
6 717 sy Fhr 852
7 719 sy Fy 474
8 720 ER Fy 102
9 743 sy Fhr 941
10 522 sy Fy 428
11 537/1 st Fy 238
12 538/1 ER Fy 338
13 538/2 e F 771
14 541/1 osft FY 468
15 541/2 st Fy 634
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16 542/1 FY 185
17 542/2 FY 755
18 5471 F 729
19 547/2 FY 229
20 552 F 461
21 553 F 337
22 554 Fr 280
23 559 A 209
24 560 F 193
25 563 F 212
26 564 Fr 73
27 5731 FT 20
28 575 Fi 7
29 576 FO 15
30 576/2 FT 490
31 519/1 F 405
32 478/2 FT 1133
33 1104/a FT 420
34 453/a F 435
35 438 FT 476
36 422 F 320
37 415/4 Fr 101
38 775 FT 5550
39 778 F 8
40 514 F 4733
e FHTEH AT FHH
1 243 FT 3
2 241 TFQ 34
3 239 Fi 200
4 237 F 159
5 236 F 136
6 232 Fi 121
7 226 ﬁ 87
8 194 F 79
9 197 F 22
10 238 F 90
T FeT AT HCSTT
1 219 F 134
2 218 F 57
3 210/p1 i 33
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4 208 e F 67
5 207/1/1 ER F 157
6 203/1/1 osft FY 88
7 202/p/1 osfy FY 21
8 201/p1 osfy FY 21
9 394 IGEl A7 -y 207
10 393/5 ER F 106
11 393/9 ER F 20
12 390 o Fy 37
13 370 ER F 44
14 369/2 o Fy 29
15 269/1 osht FY 110
16 221 ot Fy 488
17 222/3 o Fy 130
18 222/4 osht FY 180
19 223/1/a ot Fy 389
20 223/1/b o Fy 603
21 224 ot Fy 608
22 277/1 ofr Fy 17
23 277/2/1 osfy Fy 219
24 279/1 osft FY 708
25 280 oy Fy 118
26 281 EE Fy 363
27 283 oy Fy 194
28 285 oy Fy 678
29 357 EE Fy 195
30 363 oy Fy 308
31 367 oy Fy 104
32 368 ER Fy 172
33 356/10/d osft FY 400
34 356/11 osft FY 198
35 356/12 ER Fy 213
36 356/13 osfy Fy 107
37 356 ot Fy 1139
38 358 ER Fy 486
39 364/2 osfy Fy 603
40 364/1 osft FY 414
MERCEIES AT ST
1 275 e F 668
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2 430 frsfr Fr 1391
3 683 forsft Fr 688
4 718 /a frsft F 235
5 385 freft F 12
6 370 freft F 10
7 369 Forsfy F 5

8 366 freft Fr 46
9 364 frsfr Fr 22
10 365 Forsfy F 29
11 360 frsfr Fr 17
12 442 frsfr F 907
13 505 Forsfy Fr 67
14 506 frsfr Fr 72
15 669 forsft F 54
16 665 Forsfy Fr 5
17 671 frsfr Fr 19
18 675 p 1 frsfr F 443
19 676 Forsfy Fr 1
20 678 Forsfy Fr 189
21 641 Bkl T 494
22 640 Forsfr Fr 205
23 639 Forsfr Fr 1768
24 621 frsfr F 619
25 620 Forsfr Fr 376
26 616 Forsfr Fr 365
27 615 p frsfr F 2732
28 429 Forsfr Fr 151
29 428 Forsfr Fr 518
30 434 forsft F 465
31 622 forsfr Fr 548
32 348 forsfr Fr 3253
33 313 forsfy F 6118
34 731/a frsfr F 155
35 312 forsfr Fr 2483
36 303 forsfy F 80
37 729/a frsfr F 195
38 679 forsfr Fr 171
39 680 Forsfy F 126
40 681 farft Fr 145
41 682 foreft F 130
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42 302 st FY 122
43 301 st Fi 686
44 300 sy El;fﬁ' 934
45 299 rsft Fi 106
46 276 st FY 550
T q@T LR GARRRLES
1 322/1 Tl El;fﬁ' 2698
2 321 Tl El;fﬁ' 82
3 349 st o 187
4 221/1/A sy El;fﬁ' 5457
5 221/2 st FT 1070
6 146 N i 699
7 146/5 st FT 204
8 146/4 st FT 489
9 146/3 freft o 112
10 166/1/A/1 st FT 77
11 166/1/B/1 st FT 305
12 165/3 N o 10
13 165/1 sht TFQ’ 163
14 165/2 fasft FU 73
15 165/4 st Tfﬁ' 337
16 163/b st Tfﬁ' 264
17 319 Tl F 50
18 307 =it F 4998
19 218/1/a st Tfﬁ' 2389
20 218/1/b fasft FY 2103
21 146/6/1 st Tfﬁ' 1071
22 146/6/2 st Tfﬁ' 951
23 146/6/3 st FY 832
24 154/1 st ﬁ 817
25 154/2/a st ﬁ 586
26 154/2/b st FY 162
27 167/1/b st ﬁ 59
28 167/2 st ﬁ 325
29 116/2 st FY 48
30 153 Tl ﬁ 5
31 221/1 st ﬁ 5457
32 167/1/a =it i 331
e A AT AR
1 512 freft e 249
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2 26 R Ay 314
3 54 S A 1355
4 352 5 F 178
5 351 it F 39
6 350 it F 852
7 340 5 F 1453
8 338 it A 1199
9 331 S A 1015
10 267 5 F 51
11 326 S A 473
12 321 it Fr 461
13 320 5 Fr 36
14 309 st i 248
15 294 st Fr 379
16 279 5 Fr 169
17 654 st i 994
18 656 st Fr 120
19 658 5 Fr 398
20 17 s i 274
21 19 7 Fy 780
22 21 s Fr 523
23 25 st i 78
24 27 oy Fr 104
25 28 s Fr 67
26 393 s Fr 267
27 388 7 Fy 223
28 31 s Fr 77
29 389 s Fr 52
30 387 it Fr 13
31 43 it Fr 70
32 45 it Fr 20
33 50 it Fr 7
34 58 oy Fr 11
35 341 it Fr 205
36 339 it Fr 197
37 271 oy Fr 85
38 272 it Fr 704
39 293 7 F 107
40 307 st F 36
41 319 R Ry 336
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42 325 e F 16
43 358 st F 987
44 359 osft FY 951
45 386 ER FY 1201
46 390 sy FT 824
47 278 osft FY 378
48 277 ER F 127
49 276 st F 553
50 275 osft FY 227
51 274 ER F 283
52 273 o Fy 209
53 270 osft FY 151
54 269 ot Fy 273
55 268 st Fy 164
56 652 osft FY 591
57 638 ot Fy 122
58 625 st Fy 46
59 624 osft FY 80
60 623 st Fy 245
61 617 EE Fy 318
62 616 osft FY 60
MIEHEIGIES T AR
1 1241 st FY 71
2 1248/2 EE Fy 353
3 1243 EE Fy 132
4 1309/2 osft FY 615
5 1313 < Fy 143
6 1315 CEil Tﬁ 144
7 1472/1 ot FY 182
8 1471 ER Fy 77
9 11711 ER Fy 66
10 564 ot FY 776
11 273 ER Fy 464
12 1453 ER Fy 291
13 272/1 ot FY 68
14 281 ER Fy 128
15 242 ER Fy 28
16 241 e F 499
17 240 st T -F 920
18 236/1 osft FY 565
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19 238 F 562
20 235 F 202
21 1444 A7 -y 488
22 1443 FY 439
23 138 FY 505
24 213 FY 295
25 349/4 F 233
26 350 F 20
27 1433 FY 919
28 1344/1 F 765
29 1345 Fy 210
30 1341 FY 312
31 1340 Fy 316
32 1339 Fy 258
33 1338 FY 294
34 1330 Fy 381
35 1327 Fy 538
36 1144/1 FY 856
37 269 Fy 462
38 270 Fy 217
39 1445 T Ff 188
40 133 Fy 699
41 134 Fy 376
42 136 F 496
43 137 FY 320
44 1441 Fy 105
45 1440 FY 347
46 140 TFQ 484
47 141 Fy 169
48 142 FY 185
49 565/A - FY 603
50 97 Fy 83
51 1439 Fy 149
52 1143/1 - 909
53 1437 Fy 441
54 353 F 452
1311
55 (1311/P1,1311/P2) - F:Y 307
1312
56 (1312/P1,1312/P2) F 592
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1314
57 (1314/P1, 1314/P2) fosht FY 459
58 1158 osft FY 78
59 547 fasf - 397
610
60 (610/P1,610/P2) e FY 715
205
61 (205/P1,205/P2,205/P3) e FY 878
352
62 (352 P) fasf FY 368
1333
63 (1333/1,1333/2) fasft FY 816
143
64 (143/1,143/2) fashy FY 380
65 1144/2 fastr T -FY 117
66 139/1 osht i 500
67 1319/1 EEL AT -F 665
68 1326 fasft FY 208
69 1325 o Fy 217
70 1324 osft FY 473
71 1174/1 sht FY 305
72 1174/2 sht FY 235
73 1158/1 foshy FY 78
74 1469 sht FY 178
75 1452/1 sht FY 79
76 862 osft FY 12
77 1468 sht FY 161
78 1467 sht FY 451
79 130 (130/1,130/2) fashy FY 271
80 1457 sht FY 229
81 1309/3 sht FY 424
82 1472/2 fashy FY 26
83 1244 osft FY 323
84 1383 sht FY 412
85 1380 ot FY 453
86 1379 ot FY 567
87 866 fosft FY 545
88 549 oty F 144
89 1456 e F 735
90 1455 osft FY 140
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91 545 F 242
92 1442 F 189
93 1432 Fy 832
94 1343 Fi 333
95 1342/2 Fi 349
96 148(148/P1) FY 288
97 139/2 ¥ iy 994
e ATAER T :faAR

1 303 Fy 120
2 845 F 65
3 297/2 FO 524
4 295/1 FY 97
5 294 F 67
6 850 Fy 245
7 293/1 FY 41
8 851 Fr 355
9 854 7 -Fy 324
10 855 g 547
11 856 i -Ff 485
12 857 Fy 238
13 858/2 FY 256
14 859/1 Fy 119
15 859/2 Fy 119
16 859/3 FY 238
17 273/1 FY 352
18 257 Fy 1472
19 255 Fy 388
20 302 Fy 162
21 298 Fy 113
22 313 Fy 717
23 287 Fy 246
24 288 Fy 54
25 289 Fhr 348
26 290 Fy 286
27 291 Fy 398
28 278 Fhr 733
29 279/1 FY 535
30 279/2 FY 588
31 860 F 278
32 861 F 279
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33 256 fasht F 1070
34 852 osfy F 357
35 844 osft FY 751
36 267 osfy FY 281
37 268 osfy FY 186
38 269 sft FY 30
[FT. H. E-425828-04]
FeedT AT, T AfeEar (FRwfor)-1i
MINISTRY OF RAILWAYS
(Western Railway)
NOTIFICATION

Mumbai, the 17th April, 2026
G.S.R. 290(E).—In exercise of the powers conferred by sub-section (I) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred in as the said act 2008), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for execution of the
Special Railway Project, namely, Gauge Conversion of Miyagam Karjan — Choranda- Malsar Gauge Conversion Project
in District Vadodara in the State of Gujarat, hereby declares its intention to acquired such land ;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under
sub-section (I) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Prant Officer Karjan, Taluka Seva sadan
Near NH-48, Taluka Karjan, District Vadodara, in writing and shall set out the grounds thereof and the competent
authority shall give the objector an opportunity of being heard, either in person or by legal practitioner and may. After
hearing all such objections and after making such further enquiry, if any as the competent authority thinks necessary, by
order, either allow or disallow the objections;

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired with or without structure falling within, for the Special Railway
Project, namely :Miyagam Karjan — Choranda- Malsar Gauge Conversion Projects in District Vadodara in the
State of Gujarat

State: Gujarat District: Vadodara
Village : Karjan Taluka: Karjan
Sr. Survey No. Type of Nature of Land Area of land to be acquired (in
No. Land H.Are.Sqm.)
1 304 Private Agriculture 116
2 312 Private Agriculture 520
315 Private Agriculture 35
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Agriculture

4 317 Private 133
316 Private Agriculture 236
Village: Bharthana Taluka: Karjan
1 82/b Private Agriculture 129
2 35/b Private Agriculture 274
3 30/b Private Agriculture 203
4 29/b Private Agriculture 69
5 148 Private Agriculture 252
6 147 Private Agriculture 201
7 116 Private Agriculture 135
8 145 Private Agriculture 302
9 141 Private Agriculture 30
10 144 Private Agriculture 38
11 84 Private Agriculture 555
12 85 Private Agriculture 401
13 87 Private Agriculture 360
14 88 Private Agriculture 1031
15 117 Private Agriculture 3
16 121/b Private Agriculture 423
17 122 Private Agriculture 6
18 127/a Private Agriculture 641
19 132 Private Agriculture 114
20 134 Private Agriculture 198
21 136 Private Agriculture 857
22 137 Private Agriculture 332
23 118 Private Agriculture 1848
24 140 Private Agriculture 936
25 37/b Private Agriculture 350
26 27 Private Agriculture 1255
Village: Bharthali Taluka: Karjan
1 375 Private Agriculture 153
2 371 Private Agriculture 18
3 357 Private Agriculture 171
4 355 Private Agriculture 175
5 353 Private Agriculture 71
6 299 Private Agriculture 30
7 302 Private Agriculture 93
8 301 Private Agriculture 11
9 304 Private Agriculture 63
10 305 Private Agriculture 21
11 306 Private Agriculture 16
12 278 Private Agriculture 6
13 312 Private Agriculture 22
14 275 Private Agriculture 35
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15 316 Private Agriculture 28
16 319 Private Agriculture 43
17 385 Private Agriculture 685
18 384 Private Agriculture 268
19 273 Private Agriculture 128
Village: Choranda Taluka: Karjan
1 515/2 Private Agriculture 459
2 508/3 Private Agriculture 300
3 477 Private Agriculture 836
4 414 Private Agriculture 23
5 716 Private Agriculture 245
6 717 Private Agriculture 852
7 719 Private Agriculture 474
8 720 Private Agriculture 102
9 743 Private Agriculture 941
10 522 Private Agriculture 428
11 5371 Private Agriculture 238
12 538/1 Private Agriculture 338
13 538/2 Private Agriculture 771
14 541/1 Private Agriculture 468
15 541/2 Private Agriculture 634
16 542/1 Private Agriculture 185
17 542/2 Private Agriculture 755
18 5471 Private Agriculture 729
19 547/2 Private Agriculture 229
20 552 Private Agriculture 461
21 553 Private Agriculture 337
22 554 Private Agriculture 280
23 559 Private Agriculture 209
24 560 Private Agriculture 193
25 563 Private Agriculture 212
26 564 Private Agriculture 73
27 573/1 Private Agriculture 20
28 575 Private Agriculture 7
29 576 Private Agriculture 15
30 576/2 Private Agriculture 490
31 519/1 Private Agriculture 405
32 478/2 Private Agriculture 1133
33 1104/a Private Agriculture 420
34 453/a Private Agriculture 435
35 438 Private Agriculture 476
36 422 Private Agriculture 320
37 415/4 Private Agriculture 101
38 775 Private Agriculture 5550
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39 778 Private Agriculture 8
40 514 Private Agriculture 4733
Village: Kasampur Taluka: Karjan
1 243 Private Agriculture 3
2 241 Private Agriculture 34
3 239 Private Agriculture 200
4 237 Private Agriculture 159
5 236 Private Agriculture 136
6 232 Private Agriculture 121
7 226 Private Agriculture &7
8 194 Private Agriculture 79
9 197 Private Agriculture 22
10 238 Private Agriculture 90
Village: Kothav Taluka: Karjan
1 219 Private Agriculture 134
2 218 Private Agriculture 57
3 210/p1 Private Agriculture 33
4 208 Private Agriculture 67
3 207/1/1 Private Agriculture 157
6 203/1/1 Private Agriculture 28
7 202/p/1 Private Agriculture 71
8 201/p1 Private Agriculture 11
9 394 Private Non -Agriculture 207
10 393/5 Private Agriculture 106
11 393/9 Private Agriculture 20
12 390 Private Agriculture 37
13 370 Private Agriculture 44
14 369/2 Private Agriculture 29
15 269/1 Private Agriculture 110
16 221 Private Agriculture 488
17 222/3 Private Agriculture 130
18 222/4 Private Agriculture 180
19 223/1/a Private Agriculture 389
20 223/1/b Private Agriculture 603
21 224 Private Agriculture 608
22 277/1 Private Agriculture 17
23 277/2/1 Private Agriculture 219
24 279/1 Private Agriculture 708
25 280 Private Agriculture 118
26 281 Private Agriculture 363
27 283 Private Agriculture 194
28 285 Private Agriculture 678
29 357 Private Agriculture 195
30 363 Private Agriculture 308
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Agriculture

31 367 Private 104
32 368 Private Agriculture 172
33 356/10/d Private Agriculture 400
34 356/11 Private Agriculture 198
35 356/12 Private Agriculture 213
36 356/13 Private Agriculture 107
37 356 Private Agriculture 1139
38 358 Private Agriculture 486
39 36412 Private Agriculture 603
40 364/1 Private Agriculture 414
Village: Vemar Taluka: Karjan
1 275 Private Agriculture 668
) 430 Private Agriculture 1391
3 683 Private Agriculture 688
4 718 /a Private Agriculture 235
5 385 Private Agriculture 12
6 370 Private Agriculture 10
7 369 Private Agriculture 5
8 366 Private Agriculture 46
9 364 Private Agriculture 22
10 365 Private Agriculture 29
11 360 Private Agriculture 17
12 442 Private Agriculture 907
13 505 Private Agriculture 67
14 506 Private Agriculture 72
15 669 Private Agriculture 34
16 665 Private Agriculture 5
17 671 Private Agriculture 19
18 675p1 Private Agriculture 443
19 676 Private Agriculture 1
20 678 Private Agriculture 189
21 641 Private Agriculture 494
22 640 Private Agriculture 205
23 639 Private Agriculture 1768
24 621 Private Agriculture 619
25 620 Private Agriculture 376
26 616 Private Agriculture 365
27 615p Private Agriculture 2732
28 429 Private Agriculture 151
29 428 Private Agriculture 518
30 434 Private Agriculture 465
31 622 Private Agriculture 548
32 348 Private Agriculture 3253
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33 313 Private Agriculture 6118
34 731/a Private Agriculture 155
35 312 Private Agriculture 2483
36 303 Private Agriculture ]0
37 729/a Private Agriculture 195
38 679 Private Agriculture 171
39 680 Private Agriculture 126
40 681 Private Agriculture 145
41 682 Private Agriculture 130
42 302 Private Agriculture 122
43 301 Private Agriculture 686
44 300 Private Agriculture 934
45 299 Private Agriculture 106
46 276 Private Agriculture 550
Village: Tarva Taluka: Shinor
1 322 Private Agriculture 2698
2 321 Private Agriculture 82
3 349 Private Agriculture 187
4 221/1/A Private Agriculture 5457
5 221/2 Private Agriculture 1070
6 146 Private Agriculture 699
7 146/5 Private Agriculture 204
8 146/4 Private Agriculture 489
9 146/3 Private Agriculture 112
10 166/1/A/1 Private Agriculture 77
11 166/1/B/1 Private Agriculture 305
12 165/3 Private Agriculture 10
13 165/1 Private Agriculture 163
14 165/2 Private Agriculture 73
15 165/4 Private Agriculture 337
16 163/b Private Agriculture 264
17 319 Private Agriculture 50
18 307 Private Agriculture 4998
19 218/1/a Private Agriculture 2389
20 218/1/b Private Agriculture 2103
21 146/6/1 Private Agriculture 1071
22 146/6/2 Private Agriculture 951
23 146/6/3 Private Agriculture 832
24 154/1 Private Agriculture 817
25 154/2/a Private Agriculture 586
26 154/2/b Private Agriculture 162
27 167/1/b Private Agriculture 59
28 167/2 Private Agriculture 325
29 116/2 Private Agriculture 48
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30 153 Private Agriculture 5
31 221/1 Private Agriculture 5457
32 167/1/a Private Agriculture 331
Village: Manjrol Taluka: Shinor
1 512 Private Agriculture 249
2 26 Private Agriculture 314
3 54 Private Agriculture 1355
4 352 Private Agriculture 178
5 351 Private Agriculture 39
6 350 Private Agriculture 852
7 340 Private Agriculture 1453
8 338 Private Agriculture 1199
9 331 Private Agriculture 1015
10 267 Private Agriculture 51
11 326 Private Agriculture 473
12 321 Private Agriculture 461
13 320 Private Agriculture 36
14 309 Private Agriculture 248
15 294 Private Agriculture 379
16 279 Private Agriculture 169
17 654 Private Agriculture 994
18 656 Private Agriculture 120
19 658 Private Agriculture 398
20 17 Private Agriculture 274
21 19 Private Agriculture 780
22 21 Private Agriculture 523
23 25 Private Agriculture 78
24 27 Private Agriculture 104
25 28 Private Agriculture 67
26 393 Private Agriculture 267
27 388 Private Agriculture 223
28 31 Private Agriculture 77
29 389 Private Agriculture 52
30 387 Private Agriculture 13
31 43 Private Agriculture 70
32 45 Private Agriculture 20
33 50 Private Agriculture 7
34 58 Private Agriculture 11
35 341 Private Agriculture 205
36 339 Private Agriculture 197
37 271 Private Agriculture 85
38 272 Private Agriculture 704
39 293 Private Agriculture 107
40 307 Private Agriculture 36
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41 319 Private Agriculture 336
42 325 Private Agriculture 16
43 358 Private Agriculture 987
44 359 Private Agriculture 951
45 386 Private Agriculture 1201
46 390 Private Agriculture 824
47 278 Private Agriculture 378
48 277 Private Agriculture 127
49 276 Private Agriculture 553
50 275 Private Agriculture 227
51 274 Private Agriculture 283
52 273 Private Agriculture 209
53 270 Private Agriculture 151
54 269 Private Agriculture 273
55 268 Private Agriculture 164
56 652 Private Agriculture 591
57 638 Private Agriculture 122
58 625 Private Agriculture 46
59 624 Private Agriculture 80
60 623 Private Agriculture 245
61 617 Private Agriculture 318
62 616 Private Agriculture 60
Village: Shinor Taluka: Shinor
1 1241 Private Agriculture 71
2 1248/2 Private Agriculture 353
3 1243 Private Agriculture 132
4 1309/2 Private Agriculture 615
3 1313 Private Agriculture 143
6 1315 Private Agriculture 144
7 1472/1 Private Agriculture 182
8 1471 Private Agriculture 77
9 1171/1 Private Agriculture 66
10 564 Private Agriculture 776
11 273 Private Agriculture 464
12 1453 Private Agriculture 291
13 272/1 Private Agriculture 68
14 281 Private Agriculture 128
15 242 Private Agriculture 28
16 241 Private Agriculture 499
17 240 Private Non- Agriculture 920
18 236/1 Private Agriculture 565
19 238 Private Agriculture 562
20 235 Private Agriculture 202
21 1444 Private Non- Agriculture 488
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Private

Agriculture

22 1443 439
23 138 Private Agriculture 505
24 213 Private Agriculture 295
25 349/4 Private Agriculture 233
26 350 Private Agriculture 20
27 1433 Private Agriculture 919
28 1344/1 Private Agriculture 765
29 1345 Private Agriculture 210
30 1341 Private Agriculture 312
31 1340 Private Agriculture 316
32 1339 Private Agriculture 258
33 1338 Private Agriculture 204
34 1330 Private Agriculture 381
35 1327 Private Agriculture 538
36 1144/1 Private Agriculture 856
37 269 Private Agriculture 462
38 270 Private Agriculture 217
39 1445 Private Non- Agriculture 188
40 133 Private Agriculture 699
41 134 Private Agriculture 376
42 136 Private Agriculture 496
43 137 Private Agriculture 320
44 1441 Private Agriculture 105
45 1440 Private Agriculture 347
46 140 Private Agriculture 484
47 141 Private Agriculture 169
48 142 Private Agriculture 185
49 565/A Private | Non- Agriculture 603
50 97 Private Agriculture 33
51 1439 Private Agriculture 149
52 1143/1 Private Non- Agriculture 909
53 1437 Private Agriculture 441
54 353 Private Agriculture 452
1311 Private
55 (1311/P1,1311/P2) Non- Agriculture 307
1312 Private Agriculture
56 (1312/P1,1312/P2) 592
1314 Private Agriculture
57 (1314/P1, 1314/P2) 459
58 1158 Private Agriculture 78
59 547 Private Non- Agriculture 397
610 Private Agriculture
60 (610/P1,610/P2) 715
205 Private Agriculture
61 (205/P1,205/P2,205/P3) 878
352 Private Agriculture
62 (352 P) 368
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1333 Private Agriculture
63 (1333/1,1333/2) 816
143 Private Agriculture
64 (143/1,143/2) 380
65 1144/2 Private Non- Agriculture 117
66 139/1 Private Non- Agriculture 500
67 1319/1 Private Non- Agriculture 665
68 1326 Private Agriculture 208
69 1325 Private Agriculture 217
70 1324 Private Agriculture 473
7 1174/1 Private Agriculture 305
7 1174/2 Private Agriculture 235
73 1158/1 Private Agriculture 78
74 1469 Private Agriculture 178
75 1452/1 Private Agriculture 79
76 862 Private Agriculture 12
77 1468 Private Agriculture 161
78 1467 Private Agriculture 451
79 130 (130/1,130/2) Private Agriculture 271
30 1457 Private Agriculture 229
81 1309/3 Private Agriculture 424
) 1472/2 Private Agriculture 26
83 1244 Private Agriculture 303
84 1383 Private Agriculture 412
85 1380 Private Agriculture 453
86 1379 Private Agriculture 567
87 866 Private Agriculture 545
38 549 Private Agriculture 144
89 1456 Private Agriculture 735
90 1455 Private Agriculture 140
91 545 Private Agriculture 240
92 1442 Private Agriculture 189
93 1432 Private Agriculture 832
94 1343 Private Agriculture 333
95 1342/2 Private Agriculture 349
96 148(148/P1) Private Agriculture 288
97 139/2 Private Non- Agriculture 994
Village: Malsar Taluka: Shinor
1 303 Private Agriculture 120
2 845 Private Agriculture 65
3 297/2 Private Agriculture 524
4 295/1 Private Agriculture 97
5 294 Private Agriculture 67
6 850 Private Agriculture 245
7 293/1 Private Agriculture 41
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8 851 Private Agriculture 355

9 854 Private Non- Agriculture 324
10 855 Private Non -Agriculture 547
11 856 Private Non-Agriculture 485
12 857 Private Agriculture 238
13 858/2 Private Agriculture 256
14 859/1 Private Agriculture 119
15 859/2 Private Agriculture 119
16 859/3 Private Agriculture 238
17 273/1 Private Agriculture 352
18 257 Private Agriculture 1472
19 255 Private Agriculture 388
20 302 Private Agriculture 162
21 298 Private Agriculture 113
22 313 Private Agriculture 717
23 287 Private Agriculture 246
24 288 Private Agriculture 34
25 289 Private Agriculture 348
26 290 Private Agriculture 286
27 291 Private Agriculture 398
28 278 Private Agriculture 733
29 279/1 Private Agriculture 535
30 279/2 Private Agriculture 588
31 860 Private Agriculture 278
32 861 Private Agriculture 279
33 256 Private Agriculture 1070
34 852 Private Agriculture 357
35 844 Private Agriculture 751
36 267 Private Agriculture 281
37 268 Private Agriculture 186
38 269 Private Agriculture 30

[F. No. E-425828-04]
KANHAIYA JHA, Chief Engineer (Const) —I1I
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